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The Deputy Minister of CJommerce 
and Industry (Shri Karma^kar): (a)
and (b). Yes, the reduced price of 
Milo is Rs. 13 per maund for bagged 
cargo, delivered ex-port/Central Sto­
rage Depots.

Dr. Ram Sabhag Singh: May I know 
the total amount paid as subsidy to 
keep down the price of milo?

Shri Karmarkar: I should like to 
have notice.

Gian! G. S. Mnsafir: Q. 666.
TO : 3TSW

^  ftHPf % ÊfWIr̂  ^  I
5!T ^  fw<IT 5Tfq I

[Setii Govind Das: Sir, questions
. Nos. 666, 667 and 669 relate to one 

subject and may, therefore, be taken 
together.] ■

fTOT Fftvr : % ’WtT ?
[Mr. Spieaker: Which question?]

I

[Seth Govind Das: Nos. 666, 667 and 
669.]

#5npr:iTg^3rT^5$t
«TTW, !

[Dr. p. S. Deshmukh: It will become 
too oily, Sir.]

Mr. Speaker: Can aU these be
taken together?

Shri Karmarkar: I have no objection.
Mr. Speaker: Questions 666, 667 and 

669 are being put now.
Vartaspafi (Colour)

*666. Giani G. S. Mnsafir: (a) WiU 
the Minister of Food and Agriculture
be pleased to state whether it is a fact 
that Government invited samoles and 
formulae for suitable colours to be 
mixed in the vegetable ghee some time 
during the last five years?

(b) If so, how many such samples 
and formulae were received by Gov­
ernment?

(c) Was any oX them approved?
(d) If sQ, how was the originator

rewarded? '  " /

(e) What has been the main reasois* 
to drop the idea?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a)
No. • -

(b) to (e). Do not arise.

Vegetable Ghee
*667. Giani G. S. Musafir: Will the 

Minister of Food and Agricultiire be
pleased to state where does the ques­
tion of colouring vegetable ghee lie?

The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): The
Committee, appointed by Government 
to examine the extent of adulteration 
of ghee with vanaspati and other pro­
ducts and to suggest measures to elimi­
nate or minimise adulteration with 
vanaspati, has suggested that vanas  ̂
pati be coloured orange by using caro­
tene oil concentrate as the colouring 
medium in addition to its latent colou- 
risation with sesame oil. The recom­
mendations of the Comrnittee with re­
gard to colourisation and other matters 
are under consideration of the Govern­
ment of India.

Dr. P. S. Deshmukh: On a point of 
order. Sir. The hon. Member in whose 
name the question No. 669 stands is- 
not present in the House.

Mr. Speaker: The hon. Member may 
please make sure!

Vanaspati

*669, Pandit M. B. Bhargava* WiU
the Minister of Food and Agric^ture
be pleased to state:

(a) whetoer the Government of 
India appomted a Committee to inquire 
mto the ways and means whereby a 
consumer may be able to easily detect 
and differentiate between genuine ghee~ 
and hydrogenated oU, and to prevent 
the adulteration and admixture of the 
said oil with genuine ghee; •

(b) if so, whether the Committee 
has submitted its report and what are 
its mam recommendations; and

(c) what steos the Government of 
todia has taken or contemplate to take 
by way of colourization of the 
vegetable oil o r . otherwise to prevent 
its adulteration with genuine ghee?

The Deputy Minister of Commerce 
Md Indus^ (Shri Karmarikar): (a)j

Co™)^ttee submitted 
l/th lEiŜ  ^ o v e ^ e q t  on the'
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(1) Total production of Vonasp^ 
in the country should beSange by using cMOtene oil concen­
trate as the colouring medium,

(2 )  V o n o s p a t i  s h o u id  b e
with synthetic vitamin ‘A so that its 

v^ue c6uld be increased;

pre?en?notT^

^ tsid e  would gradually disappear, and 
the nroducUon of vanospatt

Test.
The report of the Comnuttee is

t e o f  O rfer t r e h e c k  adulteration of 
ghee with vanaspatt:—

less than 5 per cent, of raw ot rennea 
slsaiS oil by weight but .sufficient so 
that when the vegetable oil produrt is 
m fx e d  with refinid groundnut oil in 
S e  proportion of 20; 80, the red colour 
produced by the Baudouin Test sh ^  
not be lighter than 2.0 Red units m 
a 1 c.c. cell on a Lovibond scale,

(2) vanaspati s h o u ld  not have the
colour or flavour of *hus
it  possible for any purchaser to dis­
tinguish it by sight and smell from 
ghee;

(3) the product sho^d be P ^ k ^  
and labelled in a specified mannCT to 
make it clear to any purchaser that it 
is not ghee;

(4) the vonospoti should not be 
stocked or sold from̂  the s ^ e  pr^  ̂
mises in which ghee is stored or sold, 
and

(5) every dealer of ronn*pa« diould 
•display a sign board to the effect that
vanaspati is sold in his shop.

i_ C , : y l—  ■ 0-^1 - ^  ^

[Glani G. S. Mnsaflr: What are the 
^Inal conclusions that the Govern­

ment have arrived at on the issue of 
colourisation?]

«ft : w ^ K  arrfetl'
Tw srsn 11
[Shri Karmarkar: The matter is still 

under consideration of the Govern­
ment.]

Mr. Speaker: Government have not 
come to any conclusions yet

Shri Karmarkar; It is under consi­
deration, Sir.

Pandit M. B. Bhargava: Is it a fact 
that repreated assurances were given 
by Government that a decision on this 
matter would be expedited and, if so, 
may I know why there has been this 
delay of more than a year?

Shri Karmarkar:. Government have 
been very anxious about this matter 
as the hon. Member might also be 
knowing. But the difficulty is of find­
ing a suitable colour. There are cer­
tain colours which are deleterious to 
health. We cannot miaf it with those 
colours. There are certain other col­
ours which are non-deleterious to 
health but which are not good to the 
eye. With regard to using carotene, 
it involes Rs. 1 crore foreign ex­
change in the shape of importing caro­
tene oil, if it is to be mixed. We are 
in a struggle and we are trying to get 
out of that struggle as soon as possi­
ble.

Pandit M. B. Bhargava: May I know 
whether this proposed colour will be 
capable of being decolourised by any 
process? What is the recommendation 
of the Committee on this point? *

Shri Karmarkar: As regards the re- 
commendfeition of the Committee I 
should like to have notice. But that 
is one of the difficulties. Certain co­
lours disappear when subjected to 
heating. With regard to yellow colour 
the question of distinguishing it from 
ghee comes in. There are bona fide 
difficulties.

Shri A. M, Thomas: May I know 
whether it is the finding of the Com­
mittee that vanaspati as at present 
manufactured is injurious to health?

Sthri KarmailEar: On that point Go­
vernment has come to the conclusion 
that it is not injurious to health.

flH : VTT iTTFftr
^  ftr ^  w
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^  ^ 'liTOT ?T ^  ^
^  «JiTlwrd ^  ĴTT̂ TT ^  ^  ^

.

[Seth Goyind Das: Is the hon Minis­
ter aware that the concehsus of public 
opinion is that not much good can 
accrue from colourisation of hydroge­
nated oils and that it is better to stop 
manufacture of all Vanaspatis 
instead?]

Mr. Speaker: Order, order. It need 
□ot be answered. It is not a question 
for information.

Shri M. S. Gompadaswamy: The hon. 
Minister told us that he is struggling 
with the selection of colours. May I 
know whether vanaspati cannot be 
made colourless— îs it not possible to 
produce vantLspati without colour?

Shri Karmarkan That is the whole 
difficulty. Sir.

qfTFfWRTi:
^  anft ^

^  ^  7rf t  ^  ^
^  a r ^ T  f  JIT T O ,

^  TO qr 
ft? ^  ^  ^  ^

[Shri Jhnnjhiinwala: The hon. Minis­
ter has stated that the Government 
have not reached any final conclusion 
on the issue whether vanaspati oils are 
beneficial or detrimental to health. May
I know whether the Government will 
agree to stop its consumntion altoge­
ther so long opinions differ on this 
point?]

Shri Karmarkar: The question cirose 
some years back, and Government sub­
jected vanaspati to all types of test. 
The results that were obtained and 
which are with Government show that 
vanaspati as such is not deleterious to 
health. The only problem is one of 
adulteration.

The Prime Minister (Shri Jawahailal 
Nehm): Government are quite cleiar
and convinced of the fact that the use 
of vanaspati is not harmful to health. 
By repeated scientific and medical tests 
It has be«i found that vanaspati or its 
like has been used in three-fourths of 
the world and nobody has suffered 
from it.

Post and Telegraph Offices

*668. Shri M. L. Dwivedi: WiU thê  
Minister of Commimicatioiis be pleased  ̂
to state:

(a) the number of cities in whicb  ̂
Post and Telegraph offices remain 
open (1) till 9 PM. (2) day and night- 
on (i) all working days and Ui) 
Sundays and other holidays;

(b) whether the measure has proved 
to be successful and advantageous to- 
the general public: and

(c) the extra annual exoenditure for  
running them?

The Deimty Minister of Commimi' 
cati<Mis (Shri Raj Bahadur): (a) (1)
18 post offices in 11 cities are kept 
open up to 8-30 p.m  on all working 
days and Sundays, but excluding post 
office holidays. As regards telegraph* 
offices, 1697 offices (i.e. Departmental 
Telegraph Offices, Combined Post offi­
ces-and Licensed Telegraph Offices) 
are.kept open up to 9 pj .̂ on working 
days and 1567 on Sundays and Holi- 
dajrs.

(2) No post office works day anct 
night. 1067 Telegraph offices are kept- 
open day and night on working days 
and 1038 telegraph offices are kept 
open day and night on Sundays and 
Telegraph holidays.

(b) The extension of the workinff 
hours of 18 post offices and keeping 
them open on Sundays have proved’ 
successful and popular

(c) Rs. 2,04,300 approximately for 
the 18 post offices.

fgvft : TO"

;ift ’TfcTT ^
?

[Shri M. L. Dwivedi: May I know 
whether the expenditure incurred ott 
the extension of this facility compares 
favourably with the income derived 
therefrom?]

THf WI5HT : ^  dm -

^  ^  t  I ^ 7 ^  «fhc
3|W ^ aTTcTT § ^  ^  ^  #

3rr I  I f'lJT ^

^  f  I




